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1 2 3 4 5 6

AT HT ATH: GIT
UEEIKICHGIEI
1 3 IGEl FUF 0.0419 (37 ) 0.0419
2 33 [GEl FIF 0.5121 (37 ) 0.5121
3 35 IGEl FUF 0.1028 (37 ) 0.1028
4 36 [REI FED 0.5408 (FF47 ) 0.5408
5 37 GREAR HFTH 0.8266 (FF47 ) 0.8266
6 40 GEL FIF 0.1647 (37 ) 0.1647
7 43 REL FRED 0.3121 (FF47) 0.3121
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8 44 AT T 0.7601 (Z%a7 ) 0.7601
9 45 EEL ERED 0.0308 (ZFaT ) 0.0308
10 5 IEEL T 0.0411 (Z%FaT ) 0.0411
UEEIKIGHCIE S|

11 141 IREL ERED 0.0258 (ZFAT ) 0.0258
12 73 EEl FIF 0.0497 (37 ) 0.0497
13 74 IEEL ERED 0.0612 (ZFAT ) 0.0612
14 75 REL T 0.0393 (ZFa7 ) 0.0393
15 77 BELI ERED 0.0101 (ZFaT ) 0.0101
16 78 EEL ERED 0.0426 (ZFTT ) 0.0426
UEEIRILEE CRICH

17 101 REL FOF 0.1611 (ZFAT ) 0.1611
18 102 IGELl FUF 0.1001 (37 ) 0.1001
19 103 BEL FOF 0.0573 (ZF47 ) 0.0573
20 106 EEL ERED 0.0308 (ZFTT ) 0.0308
21 107 [GEll FIF 0.0116 (347 ) 0.0116
22 108 EEL ERED 0.0092 (ZFTT ) 0.0092
23 109 EEL T 0.0008 (ZFa7 ) 0.0008
24 113 BELI ERED 0.0002 (ZFTT ) 0.0002
25 126 EEL ERED 0.095 (FA¥) 0.095
26 127 GRETRAI EERET 0.1154 (FFaT ) 0.1154
27 128 IGEl FUF 0.0393 (37 ) 0.0393
28 129 BEL FIF 0.0515 (247 ) 0.0515
29 130 EEl FIF 0.0471 (FAT) 0.0471
30 131 GEL FIF 0.0218 (ZFT) 0.0218
31 132 IEEL T 0.0338 (ZFTT ) 0.0338
32 133 GEL FIF 0.0702 (ZFT) 0.0702
33 134 BEL T 0.0019 (ZFAT ) 0.0019
34 135 IEEL ERED 0.0219 (Z%a7 ) 0.0219
35 136 GEL ERED 0.1091 (FFTT ) 0.1091
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36 137 IREL 0.0385 (247 ) 0.0385
37 138 AT 0.1107 (FFaT ) 0.1107
38 140 AR 0.0709 (ZFa7 ) 0.0709
39 162 IEEL 0.0513 (FFa7 ) 0.0513
40 163 IGEL 0.0469 (FFa7 ) 0.0469
41 188 RECARA] 0.0918 (37 ) 0.0918
42 192 AT 0.0367 (ZFa% ) 0.0367
43 193 REL 0.1566 (FFaT ) 0.1566
44 194 IBEL 0.1777 (FFAT) 0.1777
45 65 IGEL 0.0235 (FFa7 ) 0.0235
46 66 [GEll 0.1756 (347 ) 0.1756
47 70 IGEL 0.1174 (FFAT) 0.1174
48 83 IGELl 0.2034 (%7 ) 0.2034
49 84 IBEL 0.1621 (FFaT ) 0.1621
50 85 IEEL 0.0475 (FFa% ) 0.0475
51 86 [GEll 0.201 (347 ) 0.201
52 86 IEEL 0.0198 (FFaT ) 0.0198
53 87 EEL 0.0303 (ZFa7 ) 0.0303
UEKEIEICHCICUIC

54 43 IEEL 0.1987 (FFaT ) 0.1987
55 46 IREL 0.3866 (ZFT7 ) 0.3866
56 48 AT 0.0935 (ZFa7 ) 0.0935
57 58 BEL 0.0768 (247 ) 0.0768
UEEIKIEER: LS

58 287 IREL 0.0169 (ZFaT ) 0.0169
59 288 [GEll 0.0194 (F#47) 0.0194
60 289 IREL 0.0259 (ZFaT ) 0.0259
61 29 BEL 0.036 (FaX) 0.036
62 290 IEEL 0.0545 (Z%a7 ) 0.0545
63 291 IREL 0.0398 (ZFa7 ) 0.0398
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64 294 T 0.0119 (Z%a% ) 0.0119
65 297 T 0.0398 (FF7T) 0.0398
66 3 ST 0.2324 (Z%a7 ) 0.2324
67 30 T 0.0222 (FF7T) 0.0222
68 302 T 0.0034 (FF7T) 0.0034
69 303 FIF 0.1567 (ZFT ) 0.1567
70 304 T 0.0479 (FF7X) 0.0479
71 305 T 0.0205 (a7 ) 0.0205
72 307 TR 0.0172 (FF7X) 0.0172
73 317 TR 0.0682 (FF7T ) 0.0682
74 318 ERE] 0.0287 (2547 ) 0.0287
75 319 TR 0.0375 (FF7X) 0.0375
76 320 ERER 0.0458 (ZFaT ) 0.0458
77 33 TFTH 0.1193 (FFaX) 0.1193
78 333 TR 0.2871 (FF7X) 0.2871
79 334 T 0.0447 (Z%a7 ) 0.0447
80 335 TR 0.0249 (FF7T) 0.0249
81 36 qAFIF 0.1557 (FT ) 0.1557
82 4 TR 0.0302 (FF7T) 0.0302
83 42 TR 0.0939 (FFaT) 0.0939
84 5 AFIF 0.0229 (F#47 ) 0.0229
85 50 ERET 0.0915 (ZFaT ) 0.0915
86 51 T 0.109 (FaX) 0.109
87 58 ERED 0.1627 (247 ) 0.1627
88 6 qFTH 0.0008 (FFe7¥) 0.0008
89 7 T 0.0513 (ZFAT ) 0.0513
90 72 ERED 0.2085 (ZF4Y ) 0.2085
91 73 T 0.0292 (ZFI7 ) 0.0292
92 74 ERED 0.2328 (ZFa7 ) 0.2328
93 753 ERED 0.0013 (Z%a7 ) 0.0013
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94 754 IGEil FIF 0.005 (3#7) 0.005
95 755 EEL ERED 0.0281 (ZFAT ) 0.0281
96 756 IEEL T 0.0013 (Z%a7 ) 0.0013
97 757 BEL FIF 0.0644 (27 ) 0.0644
98 762 IREL ERED 0.0032 (ZFa7 ) 0.0032
99 763 IREL T 0.0596 (%47 ) 0.0596
100 764 [GELl FIF 0.0055 (%7 ) 0.0055
101 77 BEL T 0.4049 (ZFA7 ) 0.4049
102 771 IBEL ERED 0.0275 (24T ) 0.0275
103 772 EEL ERED 0.0062 (ZFTT ) 0.0062
104 775 [GEll FUF 0.0078 (3%47 ) 0.0078
105 78 REL ERENEERET 0.1475 (ZF4T ) 0.1475
106 79 EEl FUF 0.0521 (ZFT ) 0.0521
107 794 IBEL FOF 0.0352 (ZFa7 ) 0.0352
108 795 AR EERET 0.0356 (ZFTT ) 0.0356
109 796 ACRTE AT 0.0453 (ZFA7 ) 0.0453
110 797 EEL FIF 0.01 (BFT) 0.01
111 798 IGELl FIF 0.0465 (27 ) 0.0465
112 799 IBEL ERED 0.0583 (ZFTT ) 0.0583
113 8 EEL EERET 0.0108 (ZFTT ) 0.0108
114 80 [GEll FUF 0.3079 (37 ) 0.3079
115 800 GECAEA] AFTF 0.0782 (#T) 0.0782
116 82 BEL FIF 0.0738 (347 ) 0.0738
117 83 [GEll FUF 0.1962 (37 ) 0.1962
118 84 GEL FUF 0.0892 (3#Y ) 0.0892
119 85 IEEL T 0.1041 (ZFaT ) 0.1041
120 858 IREL ERED 0.0345 (247 ) 0.0345
121 86 BEL FIF 0.0584 (Z#47 ) 0.0584
122 860 IEEL ERED 0.0497 (Z%47 ) 0.0497
123 861 IREL ERED 0.0273 (Z%47 ) 0.0273
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124 862 RECARA] AFTF 0.0186 (37 ) 0.0186
125 87 [GELl FIF 0.0542 (Z%7 ) 0.0542
126 88 IEEL T 0.0991 (Z&aT ) 0.0991
127 9 BEL FIF 0.0507 (%47 ) 0.0507
T T ATH: @I
128 100 IEEL T 0.2328 (FFaT) 0.2328
129 102 AR EERET 0.0834 (ZFAT ) 0.0834
130 121 IGELl FUF 0.0295 (%7 ) 0.0295
131 69 IBEL ERED 0.0000024 (ZFaT)||  0.0000024
132 70 EEL ERED 0.0000049 (z#=a<)||  0.0000049
133 82 IREL EREREERET 0.3709 (ZFA7 ) 0.3709
134 83 AR EERET 0.0072 (ZFT7 ) 0.0072
135 84 IGELl FUF 0.3071 (347 ) 0.3071
136 86 IBEL ERED 0.5983 (ZFa% ) 0.5983
137 87 EEL ERED 0.1937 (%47 ) 0.1937
138 96 AT EREREERET 0.0281 (ZFA7 ) 0.0281
139 99 EEL ERED 0.1998 (ZFTT ) 0.1998
Total| 13.9951073

[T, &. RW/NH-12014/65/2024/MAH-ZONE-IV3A1]
g srHaET, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 23rd April, 2026
S.0. 2057(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act,1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for the
public purpose, the land, the brief description of which is given in the Schedule below, is required for Rehabilitaion and
Upgradation of Umred-Nagbhir Section in the stretch of land from km 48/400 to 96/700 (excluding Bhiwapur city
portion from km 68/370 to km 70/770) of NH-353D to four lane with paved shoulder (total length — 45.834 km)) in the

District of Bhandara in the State of Maharashtra, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, raise objections to the use of such land for the aforesaid purpose under sub-section(1)

of section 3C of the said Act.
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Every such objection shall be made to the Competent Authority, namely, the Sub Divisional Officer Bhandara ,

in the State of Maharashtra, in writing and shall set out the grounds there of and the Competent Authority shall give the

objector an opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such

objections and after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either

Allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be covered under their notification are available and can be

inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief description of the land to be acquired with or without structure falling on NH 353D within the stretch of
the land from Umred-Nagbhir Section from km 48/400 to 96/700 (A/P-Pawani km 71/800 to km 81/500) in the

District of Bhandara in the State of Maharashtra, hereby declares its intention to acquire such land.

State: MAHARASHTRA

District: BHANDARA

SI. No. (|Survey/Plot Number|| Type of Land Nature of Area Area
Land (in Local Unit)|| (in Hectares)

L 1| L3 I 4 | 5 [
[Taluk: Pauni |
|Village: Ranala |
I IE ||Private lAgriculture || 0.0419 (Hectare )| 0.0419]
|2 “33 ||Private ||Agriculture || 0.5121 (Hectare )|| 0.5121 |
|3 ||35 ||Private ||Agriculture || 0.1028 (Hectare )|| 0. 1028|
|4 ||36 ||Private ||Agriculture || 0.5408 (Hectare )|| 0.5408|
5 37 Government i;ﬁcul e 0.8266 (Hectare ) 0.8266
l6 |40 ||Private |Agriculture || 0.1647 (Hectare )| 0.1647|
7 |l43 ||Private |Agriculture || 0.3121 (Hectare )| 0.3121]
|8 ”44 ||C0mm0n ||Agricu1ture || 0.7601 (Hectare )|| 0.7601|
l9 |l45 |[Private |Agriculture || 0.0308 (Hectare )| 0.0308]|
10 |I5 ||Private |[Agriculture || 0.0411 (Hectare )| 0.0411]
|Village: Nilaj |
11 141 |[Private |Agriculture || 0.0258 (Hectare )| 0.0258)|
[12 |[73 ||Private |[Agriculture || 0.0497 (Hectare )| 0.0497|
IE |74 ||Private ||Agriculture || 0.0612 (Hectare )| 0.0612|
14 75 |[Private |Agriculture || 0.0393 (Hectare )| 0.0393)|
15 |[77 ||Private |[Agriculture || 0.0101 (Hectare )| 0.0101]
16 |78 ||Private ||Agriculture || 0.0426 (Hectare )| 0.0426|
|Village: Aamgaon |
|17 ||101 ||Private ||Agriculture || 0.1611 (Hectare )|| 0.161 1|
18 102 ||Private ||Agriculture || 0.1001 (Hectare )| 0.1001]|
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56 48 Common igﬁcultm 0.0935 (Hectare ) 0.0935
|57 ||58 ||Private ||Agricu1ture || 0.0768 (Hectare )|| 0.0768|
|Village: Bhuyar |
|58 |1287 ||Private |Agriculture || 0.0169 (Hectare )| 0.0169)|
|59 ||288 ||Private ||Agricu1ture || 0.0194 (Hectare )|| 0.0194|
60 |[289 ||Private |[Agriculture || 0.0259 (Hectare )| 0.0259|
|61 ||29 ||Private ||Agriculture || 0.036 (Hectare )|| 0.036|
l62 1290 ||Private ||Agriculture || 0.0545 (Hectare )| 0.0545)|
63 |l291 ||Private |[Agriculture || 0.0398 (Hectare )| 0.0398]
l64 1294 ||Private |Agriculture || 0.0119 (Hectare )| 0.0119|
l65 |[297 ||Private lAgriculture || 0.0398 (Hectare )| 0.0398|
66 3 Government i;ﬁcul e 0.2324 (Hectare ) 0.2324
|67 ||3O ||Private ||Agricu1ture || 0.0222 (Hectare )|| 0.0222|
l68 |[302 ||Private lAgriculture || 0.0034 (Hectare )| 0.0034]
69 303 ||Private |Agriculture || 0.1567 (Hectare )| 0.1567|
170 304 ||Private |Agriculture || 0.0479 (Hectare )| 0.0479)|
71 |[305 ||Private lAgriculture || 0.0205 (Hectare )| 0.0205]
72 307 ||Private |Agriculture || 0.0172 (Hectare )| 0.0172]
173 317 ||Private |Agriculture || 0.0682 (Hectare )| 0.0682)|
|74 ||318 ||Private ||Agricu1ture || 0.0287 (Hectare )|| 0.0287|
75 319 ||Private |Agriculture || 0.0375 (Hectare )| 0.0375]
76 1320 ||Private |Agriculture || 0.0458 (Hectare )| 0.0458)|
77 33 Government igﬁcul e 0.1193 (Hectare ) 0.1193
78 333 ||Private |Agriculture || 0.2871 (Hectare )| 0.2871]
179 334 |[Private |Agriculture || 0.0447 (Hectare )| 0.0447|
80 335 ||Private |Agriculture || 0.0249 (Hectare )| 0.0249|
81 36 Government i;ﬁcul e 0.1557 (Hectare ) 0.1557
82 |[4 ||Private lAgriculture || 0.0302 (Hectare )| 0.0302]
83 [l42 ||Private |Agriculture || 0.0939 (Hectare )| 0.0939|
84 5 Government 1/:109 0.0229 (Hectare ) 0.0229
griculture
85 |50 ||Private |[Agriculture || 0.0915 (Hectare )| 0.0915]
|86 ”51 ||Private ||Agricu1ture || 0.109 (Hectare )|| 0.109|
87 |58 |[Private |Agriculture || 0.1627 (Hectare )| 0.1627|
88 6 Government T/jo“. 0.0008 (Hectare ) 0.0008
griculture
89 I7 ||Private ||Agriculture || 0.0513 (Hectare )| 0.0513]
90 |72 |[Private |Agriculture || 0.2085 (Hectare )| 0.2085|
91 |73 ||Private |[Agriculture || 0.0292 (Hectare )| 0.0292|
92 |74 ||Private ||Agriculture || 0.2328 (Hectare )| 0.2328|
93 753 |[Private |Agriculture || 0.0013 (Hectare )| 0.0013]|
94 ||754 ||Private |Agriculture || 0.005 (Hectare )| 0.005]
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|95 755 |[Private |Agriculture || 0.0281 (Hectare )| 0.0281]|
|96 ||756 ||Private ||Agricu1ture || 0.0013 (Hectare )|| 0.0013|
|97 “757 ||Private ”Agriculture || 0.0644 (Hectare )|| 0.0644|
|98 |[762 ||Private |[Agriculture || 0.0032 (Hectare )| 0.0032]
|99 ||763 ||Private ||Agricu1ture || 0.0596 (Hectare )|| 0.0596|
100 |[764 ||Private |[Agriculture || 0.0055 (Hectare )| 0.0055|
l101 |[77 ||Private |[Agriculture || 0.4049 (Hectare )| 0.4049)|
|102 ||771 ||Private ||Agricu1ture || 0.0275 (Hectare )|| 0.0275|
[103 |[772 ||Private |[Agriculture || 0.0062 (Hectare )| 0.0062]
[104 |[775 ||Private |[Agriculture || 0.0078 (Hectare )| 0.0078|
Agriculture /
105 78 Private Non 0.1475 (Hectare ) 0.1475
Agriculture
106 |[79 ||Private |Agriculture || 0.0521 (Hectare )| 0.0521]
[107 |[794 ||Private |Agriculture || 0.0352 (Hectare )| 0.0352
108 795 Government ion. 0.0356 (Hectare ) 0.0356
griculture
109 796 Government i;ﬁcul e 0.0453 (Hectare ) 0.0453
|1 10 ||797 ||Private ||Agricu1ture || 0.01 (Hectare )|| 0.0ll
111 |[798 ||Private |Agriculture || 0.0465 (Hectare )| 0.0465|
112 11799 ||Private |Agriculture || 0.0583 (Hectare )| 0.0583)|
113 8 Private igicul e 0.0108 (Hectare ) 0.0108
[114 |[80 ||Private |Agriculture || 0.3079 (Hectare )| 0.3079]
115 800 Government Izon. 0.0782 (Hectare ) 0.0782
griculture
|1 16 ||82 ||Private ||Agriculture || 0.0738 (Hectare )|| 0.0738|
117 |I83 ||Private |Agriculture || 0.1962 (Hectare )| 0.1962]
118 |84 ||Private |Agriculture || 0.0892 (Hectare )| 0.0892|
119 |I85 ||Private |Agriculture || 0.1041 (Hectare )| 0.1041]
120 |l858 ||Private |Agriculture || 0.0345 (Hectare )| 0.0345|
|121 ||86 ||Private ||Agriculture || 0.0584 (Hectare )|| 0.0584|
[122 |860 ||Private lAgriculture || 0.0497 (Hectare )| 0.0497|
[123 |l861 ||Private ||Agriculture || 0.0273 (Hectare )| 0.0273)|
124 862 Government T/jo“. 0.0186 (Hectare ) 0.0186
griculture
125 |87 ||Private |[Agriculture || 0.0542 (Hectare )| 0.0542
126 |88 ||Private |lAgriculture || 0.0991 (Hectare )| 0.0991]
|127 ||9 ||Private ||Agriculture || 0.0507 (Hectare )|| 0.0507|
|Village: Khapri |
128 ||100 ||Private |lAgriculture || 0.2328 (Hectare )| 0.2328)]
129 102 Government T/jo“. 0.0834 (Hectare ) 0.0834
griculture
130 121 ||Private |Agriculture || 0.0295 (Hectare )| 0.0295]
131 |69 |[Private |Agriculture || 0.0000024 (Hectare || 0.0000024]
132 |70 |[Private |Agriculture || 0.0000049 (Hectare || 0.0000049)|
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Agriculture

133 82 Private /Non 0.3709 (Hectare ) 0.3709
Agriculture

134 83 Government ion. 0.0072 (Hectare ) 0.0072
griculture

135 |[84 ||Private |[Agriculture || 0.3071 (Hectare )| 0.3071]

|136 ||86 ||Private ||Agricu1ture || 0.5983 (Hectare )|| 0.5983|

|137 “87 ||Private ”Agriculture || 0.1937 (Hectare )|| 0.1937|
Agriculture

138 96 Common /Non 0.0281 (Hectare ) 0.0281
Agriculture

|139 ||99 ||Private ||Agricu1ture || 0.1998 (Hectare )|| 0.1998|

| Total||  13.9951073]

[F. No. RW/NH-12014/65/2024/MAH-ZONE-IV3A1]
SHAIKH AMINKHAN, Director
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